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316 
Report of Universitll 

Gr'Ints Commission 
Slori Huish Cbaadra lIIatllar: How 

is it you have given only Rs. 480 to 
Rajasthan? Was their matching II"rant 
only Rs. 200? 

Dr. 1[. L. ShriDIali: I am afraid I 
cannot go into the details. The hon. 
Member may kindly write to me, and 
I would be able to give him an ex-
planation. 

Shri llarislt Chaadra Mathar: This 
is the figure given in the report. 

Dr. 1[. L. Shrimali: That is true, but 
this might be the only grant the 
Rajasthan University has claimed. As 
far as I :om aware, the grades of the 
Rajasthan University were already 
high, and therefore they could not 
claim any additional grant from the 
Commission, because this was a grant 
which was being given for enhancing 
the salaries. That might be the possi-
ble explanation, but I am sayinll" this 
from memory. 

I have covered most of the impor-
tant points referred to in the course 
of the debate. I:om afraid I have 
taken more time. If I have not touch-
e-d the other points, it is not because 

they are less important in any way. We 
will certainly keep the suggestions 
which the hon. Members have made in 
view, and do our best. Thank you. 

Mr. Chairmaa: The que.tion is: 

"That this House takes note of 
the Report of the Univenity 
Grants Commission for the period 
April, 1959-March, 1960, laid on 
the Table Of the House on the 17th 
February, 1961." 

The motion was adopted. 

BUSINESS ADVISORY COlDfITTEJ: 

SrXTY-POUIITH REPORT 

Shri RaRe (Buldana): beg t('l 
present the Sixty-fourth report of the 
Business Advisory Committee. 

17." Ion. 

The Lok Sabha then ad;ourned tm 
Eleven of the Clock on Tuesda.fI the 
8th August. 1961/Sravana 17, 1883 
(Saka) . 




